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TWENTY-FOURTH REPORT

I, the Chairman of the Committee on Private Members’ Bills and Resolutions,
having been authorised by the Committee to present the Report on thexr behalf,
prse.nt this Twenty-fourth Report.

2. ’nle Ooxnmmee met on 4 May 1981 for—
I Classxﬁcatxon and allocation of time for discussion of Bills. (vids

Appendix) under clauses (b) and (c) of Rule 294(1) of the Rules
of Procedure. _

II. Allocation of time under Rule 294(1)(e) of the Rules of Procedure
: to the resolutions at item Nos. 2, 3-and 4 set down m the Llst of
Business for Friday, 8 May 1981.

Classification and allocation of time to Bills

3. The Committee considered classification and allocation of time to 3 Bills
specified in Appendix.

4. After considering all aspects of the Bills, the Committee recommend that
(i) the Agricultural Workers (Debt Exemption and Unemployment Relief) Bill,
1981 by Shri Mukunda Mandal and (ii) the Urban Land (Ceiling and Regula-
tion) Amendment Bill, 1981 (Amendment of section 2) by Shri Devinder Singh
Garcha be placed in category ‘A’ and the remaining 1 Bill be placed in category
‘B’. The Committee recommend allocation of time for each of the Bills as shown
in column S of the Appendix.

Allocation of time to Resolutions

5. The Committee recommend allocation of time to resolutions as follows:—

(1) Resolution regarding measures to remove miseries of 2 hours
common people.

(2) Resolution regarding instruction of students through 2 hours
mother tongue.

(3) Resolution regarding building up of bases in the Indian 2 hours
Ocean.

Recommendations

6. The Committee recommend that—

(i) the classification and allocation of time to Bills by the Committee,
as shown in the Appendix, be agreed to by the House; and

(ii) the allocation of time to resolutions, as shown in paragraph 5 above,
be agreed to by the House.

NEw DELHL G. LAKSHMANAN,
Chairman,
4 May, 1981. Committee on Private Members’
14 Vaisakha, 1903 (Saka). Bills and Resolutions.

P.T.O.
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Sl. Name of the Bill and the
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Committee
1. The Agricultural Workers (Debt Exemption 63 of 1981 A 2 hours
and Unemployment Relief) Bill; 1981 by Shri
Mukunda Mandal,
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2) by Shri Devmdcr Smgh Garcha.
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